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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM

New Delhi, the 12th May, 2026

S.0. 2410(E).—In exercise of the powers conferred by Clause (a) of Section 3 of the National Highways Act
1956 (48 of 1956), the Central Government hereby makes the following amendment in the Notification of the
Government of India, in the Ministry of Road Transport and Highways, specified in column (2) of the table below in
the manner specified in the corresponding entry in column (3) of the said table.

Serial Number Notification number and date Amendment

() 2) 3)

In the preamble to the said notification,-

S.0. 410 (E), dated the 11th April, | a) for the entry “District Revenue Officer, Office of the
2002 District Collector, Collectorate Complex, Madurai" shall
be substituted as “Special District Revenue Officer, Land
Acquisition, National Highways, Madurai.”

Foot Note: The Principal notification was published vide S.O. 410 (E) dated 11th April, 2002, in the Gazette
of India, Extraordinary, Part II, Section 3, Sub Section (ii), dated 11th April, 2002.

[F. No. NHAI/11015/49/2001/LA/Trichy]
SHAIKH AMINKHAN, Director
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